CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH: NEW DELHI
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the S5th day o

Hon’ble Shri Justice V.S. Aggarwal, Chairman
Hon’ble Shri 8.K. Malhotra, Member (A)

G.R.Dash Bandhu

S/0 Lats Ghri P.R. Desh Bandhu,

339, Aravalll Apartment

Ralkagji, New Delhi .. LApplicant
(By Adveccate : Shri Keshav Kaushik)

1. Dirsctor General,
Indian Councii of Agricuitural Ressarch,
Krishi Bhawan, New Dslhi.

2. Sscretary,
Indian Councii of Agricultural Ressarch,
Krishi Bhawan, New Dslhi.

3 Ghiriy 4. Ravi,
Deputy Secretary
ICAR, Head Quarter
“rishy Bhawan, N

m

Ll
4, &hri1 R.R. Parwana,
Ceputy Ge&crstary,
ICAR, Hsad Quarters,
imirishy Bhawan, New Dslhi.,
5. stiri Y.R. Nimbekar,
Chisf Administrative Officer,
IARI, New Deihi.
G, shiri1 N.C. Sudan,
Chie? Administrative Gfficer,
Indian Yeterinary Research Instituts,
Tzatnagar, Bareily,
Uttar Pradsesh. ...Raspc dents

ORDER (ORAL)

shri Justice V.5. Aggarwal, Chairman

The applicant is working as Under Secretary in
the ICAR, Krishi Bhawan, New Deihi. The grievance of
the applicant pertains 1o the fact that the cadre has

bean merged with the nstitute cadre and that this has

Rajahmundry. Learned counsel even pointsad out that

the applicant has aged mother to look after.
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and further that he should be promoted
of Deputy Secretary to which he 1is

the seniar candidate.

regard, the applicant has already

representations dated 17.1.2002 and
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of receipt of the certifised copy of the
nd pass a speaking order, which should

the applicant.

to aforesaid, ths

the admission stage itself.
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(S.%7 Malhotra) (V.5. Aggarwal)

Member (A)

Jravi/

Chairman



